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or Agent 

Stamp on Petition 
of appeal 

    

 

 

 

 

 

 

 

 

______________________________________________________________Appellant 

versus 

____________________________________________________________Respondent 

Appeal from the order of__________________________________________________  
 
______________________________________________________________________ 

dated the ______________________________________________________________ 

Charge under section ____________________________________________________ 

Sentence ______________________________________________________________ 

______________________________________________________________________ 

______________________________________________________________________ 

Enactment and section under which the appeal lies _____________________________ 

 

 
 


